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BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT CHENNAI

APPLICATION NO. 52 OF 2024 (SZ)
1A:22/2024

National Environment Care Foundation versus Mangalore Smart City Limited and ors.

Report submitted by R2 Office of Regional Director (Environment), Mangalore

The Managing Director, Mangalore Smart City Limited (MSCL)
submitted a proposal for CRZ clearance for ‘Waterfront promenade development
on Netravathi river bank of Thota and Jeppinamogaru village’ in Mangalore
taluk, Dakshina Kannada district on 28.09.2021. The proposal included the
following components.

SI.No Description of work
1. | Dismantling structure & Jungle cleaning
2. | Promenade
3 Softscapes
4 Irrigation
5 Electrical Works
6. | Plumbing works & STP
5 | Cycle Parking- 7 nos
6 | Food Kiosk (3mx3m)- 6nos
7 | Kiosk at Jeppu- 1nos
8 | Toilet Block- 4nos
9 Buggy shed- 1nos
10 | Facility Management office-1 nos
11 | Pavillion 3mx9m -5nos
12 | Ticket counter-5nos
13 | Play Equipments& Gym Equipments (LS)

The project proponent MSCL submits in their application that the proposed
area falls in CRZ IB, CRZ II and CRZ IV. The proposal was placed before DK District
Coastal Zone Management Committee (DCZMC) held on 30.09.2021. The committee
recommended the proposal to Karnataka State Coastal Zone Management Authority
(KSCZMA) as per para 3 (i) a & (iv) a and para 8 II CRZ II of CRZ notification 2011.
The proposal was placed before KSCZMA held on 14.02.2022 and the following
decision was taken.

“ Authority decided to refer back the proposal to DCZMC for re-scrutiny of the project since there

is no clarity on location of the project proposed with regard to CRZ map and no proper
recommendations on the activities proposed to be taken up.”
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The Chairman DCZMC & Deputy Commissioner, Mangalore submitted a
detailed report on 10.03.2022 (Annexure-1) as below:

The proposed area falls in CRZ II and CRZ IB. All the structures like toilets, buggy
sheds, food kiosks, Facility management office, Pavilion, Ticket counters, Outdoor
play, & Gym Equipments etc. will be constructed on the landward side of the old
buildings existing prior to 1991. The walkway, parking area and cycle track will be
proposed on landward side of HTL. The Sewage will be treated by proposed sewage
treatment plan. Therefore, river water will not be polluted.There will not be any effect
on stability of river bank as there will not be any movement of heavy vehicles.
However, in the KSCZMA meeting held on 14.03.2022 the Authority decided “to defer
the case with a direction to realign the proposal as it is near the water body.”

Accordingly, a revised proposal was submitted by the project proponent. A spot
inspection was conducted by the Member Secretary, KSCZMA and Commissioner and
APCCF, Department of Forest, Ecology and Environment, Government of Karnataka
on 25.06.2022. During the site inspection, following issues have been observed.

1) Proposed site belongs to Port and inland waterways department which had allotted
land on lease basis to different users like tile factory, boat building etc. The lease
period of these have been expired. But the establishments over the site continue to
exist as encroachments. As it is Government Project, this proposed project
involves evicting such encroachments and converting the land for public utility.
Here KSCZM Authority may impose conditions to restore encroached land and
create public utility as proposed without cutting the existing natural vegetation.

2) All the proposed structures like toilet blocks, food kiosks, buggy sheds, ticket
counter etc. are aligned on the landward side of the old structures constructed
prior to the 1991.

3) The walking track and Cycle track have been re aligned from close to the water
(intertidal area) to the stable river bank (CRZ II area).

4) There should not be any filling of the riverbank and discharge of effluents in to
the river.

During site inspection, the Managing Director of Smart City submitted that, during
implementation of the project, especially while constructing the walking track and
cycle track, concrete structures will be avoided to the maximum possible extent.The
proposal was placed again before the DCZMC meeting held on 30.06.2022 and with
the above mentioned conditions, the proposal was recommended to KSCZMA.

In the KSCZMA meeting held on 02.07.2022, NOC letter issued dated
07.10.2022 (Annexure-2), the Authority decided to issue NOC for the said proposal as

per para 8 (a) I CRZ II (i) & (ii) of CRZ notification 2011, with the following
conditions:
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1. No permanent structure/concrete structure should be constructed.

2. No sewage should be let in to nearby water body.

3. No dumping of solid wastes in to the water bodies and shall dispose of
waste in scientific manner.

4. The work should be taken up as per the provisions of CRZ notification
2011.

The Petitioner’s forum, National Environment Care Foundation (NECF)
addressed a representation on 28.03.2023 regarding the violation of the
conditions of CRZ clearance/ NOC issued to the MSCL and requested for a
detailed survey of the work being undertaken by MSCL. Accordingly, on
03.04.2023 a spot inspection was carried out by the office of Regional Director
(Environment), Mangalore along with the officials of MSCL and CZMP maps
were prepared. The mahazar drawn is attached as Annexure 3. A notice was
issued to MSCL by this office on 21.04.2023 (Annexure-4) to give clarification

on the stone pitching work being carried out on the river bank violating the
conditions of the NOC.The MSCL in their letter dated 05.05.2023 (Annexure-5)

replied that jungle cleaning and levelling has been done in a few places and
wherever the stones of the old retaining wall has fallen off, stone pitching work
and slope protection using local stones is being done. Except the storm water
drain, no concrete work has been done and utmost care will be taken to carry out
the work in accordance with the conditions of the NOC.As directed by the
Principal Secretary to Government, Forest Environment and Ecology
Department, Government of Karnataka in their letter dated 22.05.2023, a report
on the NECF complaint along with spot inspection mahazar was submitted on
06.06.2023 by this office.

Again, second show cause notice addressed to General Manager, MSCL
was issued by this office on 16.06.2023 (Annexure-6) directing them to take up

the work as per the conditions on the NOC and to give and undertaking regarding
the funds for planting mangroves and its protection and also directed to modify
the works as per rules and provide a report on the modifications done.

An email representation on 03.11.2023 and a written representation on
04.11.2023 of NECF was received again regarding the earthwork with bulldozers
and the substantial quantities of debris being introduced into the river by the
earth movers and lorries in the project site. Again, spot inspection was carried out
by this office and the mud debris which had fallen into the river side during
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execution of the work was removed by the contractor of MSCL and directions
were given to the contractor and officials of the MSCL not to dump any kind of
solid wastes, mud and debris into the riverside. The letter of NECF along with
the photographs were sent to MSCL along with this office letter dated
06.11.2023 (Annexure-7) asking for their explanation on the representation.

MSCL, in their letter dated 17.11.2023 (Annexure-8) assured that no debris or

mud will be dumped into the water near the project site.

Based on the complaint dated 14.12.2023 of NECF, a joint inspection was
conducted by the officials of this office and forest department along with the
representatives of NECF on 15.12.2023 (Annexure-9) and instructed the

contractors to take up the work in accordance with the clearance obtained and if
any cement-concrete work is carried out on the riverside, it will be reported to the
higher authorities to take necessary action on the violations. Further, another
notice was issued to General Manager, MSCL by this office on 15.12.2023
seeking clarification on the complaint received. To this MD, MSCL replies on
17.01.2024 (Annexure-10) stating that there is no violation of the NOC given by

KSCZMA and all the works are being taken in accordance with the approval
received from KSCZMA. In addition, he also submits that the stone pitching
work alignment is further landwards from the previous alignment.

Again, a fifth notice was issued to Managing Director, MSCL on
30.12.2023 (Annexure-11) to give clarification on the complaint dated 27.12.2023

and 28.12.2023 of NECF regarding the violations by MSCL and its contracting
agencies. Further, as per the spot inspection of the officers of this office dated
01.02.2024, it was observed that at ‘Commonwealth tile’ factory area near the
Netravathi railway bridge the said work has been executed in CRZ 1B area. Also,
in this area construction of new retaining wall is done over the existing old
retaining wall which is not mentioned in the clearance issued. Hence, on
05.02.2024 a letter was issued to Managing Director, MSCL to given
clarification regarding this (Annexure-12). MD, MSCL in his letter dated
07.02.2024 (Annexure-13) has submitted that after inspecting the site they found
that the place was used to store the materials required for construction, but the
contractor mistakenly has constructed the retention wall and the same has been
instructed to be removed from the site.
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In the interim, MSCL have submitted a proposal for revision/modification
of their original proposal in addition to incorporation of new activities in the
Waterfront promenade development from Nethravathi bridge to Bolar sea face on
04.01.2024 (Annexure-14) through PARIVESH 2.0 portal which is under
scrutiny by Karnataka State Coastal Zone Management Authority.

Place: Mangaluru Regiongglrector (Environment)

Date: 12.03.2024 Forest, Ecology & Environment
Mangaluru



Bed50nW ) Jen BJFEIB VBFT Deputy Commissioner &
Bom)580hH 3T Faadrarerad District Magistrate Office
a6 833 2¢J ‘_ ‘ Dakshina Kannada District
Sonwed-575001 (Bomaad Mangaluru-575001
No. CRZ/2021-22 R : Date: 10-3-2022

To

The Special Director (Technical cell)

and Member Secretary, K.S.C.Z.M.A

Forest, Environment and Ecology Department

7™ Floor, 4t Stage. M.S. Building,

Dr. B.R. Ambedkar veedhi-Bangalore-560001
Sir,

Sub: Request of CRZ clearance for water front
promenade development in Nethravathi river bank
of Mangalorethota and jeppinamogaru  village by
Mangalore Smart City Limited.

Ref: 1. Proceedings of KSCZMA meeting held on 14-2-
2022.

2. Proceedings of the District Coastal Management
Committee meeting held on 30-9-2021.

Fedededed kdkdek

I would like to bring your kind notice that Request of CRZ clearance for
water front promenade development in Nethravathi river bank of Mangalore thota
and Jeppinamogaru village Mangalore Smart City has been already
recommended in District level Coastal Zone Management Committee
(DCZMC) meeting held on 30/09/2021., However as per proceeding No.
32.4.8 of the Karnataka State Coastal Zone Management Authority (KSCZMA)
meeting held on 14/02/2022 cited in reference (1) above, it was decided to
refer back the proposal to DCZMC for re-scrutiny of the project since there is
no clarity on locations of the project proposed with regard to CRZ map and no
proper recommendations on the activities proposed to be taken up.

In light of above, after discussion with the Smart City officials, I hereby
submit following additional information for the kind perusal of the authority.

The project has been proposed in Jeppinamogaru and Mangaluru Thota
village. The proposed area fall in CRZ II and CRZ IB. All the structures like
1
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toilets, buggy sheds, food kiosks, Facility Management Office, Pavilion, Ticket
Counters, Outdoor Play & Gym Equipments etc will be constructed on the
landward side of the old buildings existing prior to 1991. The walkway,
parking area and cycle track will be proposed on landward side of HTL.
Therefore, the proposed project has been recommended by DCZMC as per
following provisions of CRZ notification 2011.

SL.No. | Activities Provisions of CRZ |Effect of activity
Notification 2011  on River |

1 Structures like toilets, | Proposed activities are | The sewage will
buggy sheds, food | permissible as per | be treated by

kiosks, Facility | Para 8 II CRZ II (i) of | proposed Sewage

- Management Office, | CRZ Notification 2011. | treatment plant.

{ Pavilion, Ticket Therefore river |
'  Counters, Outdoor Play water will not be
& Gym Equipments etc polluted. =L

2 Basic facilities like Cycle | Construction of basic | There will not be |
| track, walkway and | facilities like walkway, lany effect oni
| parks cycle track etc. are | stability of river |

permissible even in
para 8 I CRZ 1 (ii) (b)
which is area between
HTL & LTL and para 8
[ CRZ A (iii) (j)
which is No
Development Zone.

bank as there will E
not be any |
movement of ;
heavy vehicles. |

|

In view of above, I request you to kindly place the above said proposal of
Mangalore Smart City for CRZ clearance in the next KSCZMA meeting.

Thanking you,

Yours faithfully,




KARNATAKA STATE COASTAL ZONE MANAGEMENT AUTHORITY
(Constituted by MoEF & C.C Government of India, under Sub-Section (1) & (3) of E(P) Act 1986)

No. FEE 17 CRZ 2022 dated: 07.10.2022.

Sir,
Sub:- CRZ clearance for water front Promenada
-~ Development on Nethravathi River Bank of Thota

o, 8088 SUreT s (TBIY) Bt : -
0o, The ;:gi;,; Bitertnr ‘Ehii;;:-' ' and Jappinamogaru Village, Mangalore by Smart
city Ltd.,
el 1. Regional Director (Env), Mangaluru letter No:
j 14 3CT 20&8ges: CRZ/CR (896)/2020-21, dated: 28.01.2022.
| 2. Proceedings of 36" KSCZMA meeting held on
Dhondnds 02.07.2022.
MANCALURY
R .'....-...._.‘ : ‘_/—'Q""—’_ * ok okok k%
| ?P 3 This has reference to the above subject, seeking CRZ clearance for water front
- @& 7 Promenada Development on Nethravathi River Bank of Thota and Jappinamogaru

/(v
/7 Village, Mangalore by Smart city Ltd., The proposal was discussed KSCZMA meeting held
9? on 14.02.2022, the Authority after discussion and deliberations decided to refer the

of the project proposed with regard to CZMP map, considering the impact of this project
on river bank and seasonal flows.

Accordingly, the Chairman DCZMC & Deputy Commissioner, Mangalore has
submitted a detailed report on 10.03.2022 as below:

The proposed area falls in CRZ- II. All the structures like toilet blocks, buggy sheds,
food kiosks, Facility Management Office, Pavilion, Ticket Counters, Outdoor play & Gym
Equipments etc. will be constructed on the landward side of existing building. The
walkway parking area and cycle track will be proposed on landward side of HTL. The DC
has reported that the sewage will be treated by proposed sewage treatment plant.
Therefore river water will not be polluted. There will not be any effect on stability of river
bank as there will not be any movement of heavy vehicles. The propesal however, lacked
clarity on whether all the activities under the project satisty the CRZ Criteria.

Further, the subject was placed in the Authority meeting held on 14.03.2022. The
Authority after discussions and deliberations decided to defer the case with a direction to

realign the proposal as it is near the water body.
Page 1 of 2

Room No. 710, 7th Floor, 4th Gate, M.S. Building, Bengaluru - 560001. Phone : 080-22353961
E-mail : msksczma@gmail.com = Website : www.ksczma.karnataka.gov.in
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the proposal with revised alignment. It has been stated that the proposed site belongs to

In view of this, the Managing Director, of Smart City Limited had submitted

Port & inland waterways dept. which has allotted land on lease basis to different users like
tile factory, boat building etc. The lease period has expired. But the establishment over the
site continues to exist as encroachments. As it is Govt. Project, this proposed project
involves evicting such encroachment & converting the land for public utility. It has also
been submitted that concrete structures will be avoided to the maximum possible extent
while constructing the walking track & Cycle track. The proposed structures are aligned
on the landward side of the old structures constructed prior to 1991. The walking track
and Cycle track have been re aligned from close to the water (inter-tidal area) to the stable
river bank (CRZ II area). The DCZMC in its meeting held on 30.06.2022 has recommended
the proposal.

The Authority during the meeting held on 02.07.2022 after discussion and
deliberations decided to issue NOC for proposed water front promenade development to
Nethravathi river bank at Thota and Jappinamogaru village of Mangalore as per para 8 (a)
Il CRZ 11 (i) & (ii) of CRZ Notification, 2011, with the following conditions:-

1. No permanent structure/concrete structure should be constructed. -

2. No sewage should be let in to nearby water body.

3. No dumping of soiid wastes in to tiwe water bodies and shall dispo.c of waste in
scientific manner.

4. The work should be taken up as per the provisions of CRZ notification 2011.

Your’s faithfully,

(R. Golul )

Member Secretary,
S
Tex %)
The General Manager,
Smart City Limited,
2nd Floor, City Corporation, MG Road,
Lalbagh, Mangaluru-575003.
Copy to:

— Regional Director (Environment), 34 Floor, Mangalore Urban Development
Authority Building, Urva Store, Mangalore.

Page 2 of 2
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TRANSLATED cofY (ANNE¥Y PE-3)
MAHAJARU (SITE INSPEC TION REPORT)

Mangaluru Smart City Limited was granted a NOC outlining specific rules and conditions for its
Waterfront Promenade Development Project along the Netravathi river bank in Mangaluru Thota and
Jeppinamogaru Village. Mangaluru taluk. In response to the National Environment Care Federation
(NECF) complaint, citing ongoing project activities leading to the damage of Mangroves, tree felling,
and the filling of soil and rock stones for road construction a site inspection was carried out at 10:30
am. involving Mrs. Archana Sudesh and Mrs. Deeksha Rai. Assistant Executive Engineers from
MSCL, Mangaluru, along with the Deputy Director of the Regional Dircctor (Environment)
department. Personnel from both departments were present during the site inspection.

Initially, a spot inspection was conducted at the location behind the 'Commonwealth' Tile Factory near

the Railway bridge. indicated in the image at point ‘A", with the corresponding GPS coordinates as

follows:
N-12.84326 N-12.84320 N-12.84310  N-12.84305 N-12.8
E-74.85532 E-74.8558 E-74,85582 E-74.85582 E-74.85532

MSCL officials indicated that the specified site has been earmarked for promenade construction and
bird watching area. At this location vegetation including plants and bushes have been cleared. The
site has been levelled, and stone pitching has been undertaken to reinforce the soil along the riverbank.
To the west of the aforementioned location, marked as point 'B' in the image, an old retaining wall has
been observed. In proximity to this site, vegetation, including plants and bushes, has been cleared and
site levelled. 2-3 mangroves, along with one large tree, were identified in the vicinity. The GPS
coordinates for this area are as follows:

N-12.84326 N-12.84307 N-12.84287

E-74.85528 E-74.85474 E-74.85921

The Deputy Director of the Regional Director (Environment) department issued directives, that no
harm should be caused to any of the mangroves and trees in the specified area.

To the west of the aforementioned points, designated as point 'C' in the image, vegetation, comprising
plants and bushes, has been cleared, and the site has been levelled. In this location, pitching work has

been executed along the riverbank, and stones are piled up. The GPS coordinates for this area are as

follows:
N-12.84284 N-12.84280 N-12.84270
E-74.85416 E-74.85382 E-74.85350

Continuing westward, closer to the 'TVS Tyre' factory marked as point 'D' in the image, an inspection
was conducted. In this area, there are mangroves on the river banks. and on the landward side, a few
trees are present. The GPS coordinates for this location are as follows:

N-12.84206 N-12.84196 N-12.84202

E-74.85171 E-74.85149 E-74.85134




in this location as we?lt veg\‘et;a'tipn containing bushes has been Steared. The Deputy Director of the b
Regional Director (Enviroﬁment) départmén’t fias issued specific instructions to officials of Mang.ahml
Smart City Ltd (MSCL) to ensure the protection of mangroves and trees within the designated area.
Additionally, an old retaining wall is situated along the riverbank. with some areas showing signs of
stone dislodgement. Furthermore, the terrain has been levelled, and no construction activities are
evident at this site.

Later. an inspection was carried out behind SK. & Udupi District Co-operative Fish Marketing
Federation (Mulihithlu). In this area, the storm water drain from the city is being directed towards the
river at this location, The GPS coordinates for this specific location are as follows:

N-12.84140  N-12.8416]

E-74.84712 E-74.84716

Westward of the aforementioned drain, there is an old retaining wall in a dilapidated condition at
various locations. It is observed that construction of a new retaining wall is underway along the drain
‘towards the west, and a few trees ar¢ present on the landward side. The Deputy Director of the
Regional Director (Environment) department issued explicit instructions 10 the officials of Mangaluru
Smart City Ltd (MSCL) and the contractor, Mr. Joseph. directing them to ensure the protection of
mangroves and trees within the designated area. Furthermore, they are instructed not 10 undertake any

new work at these locations.

This site inspection report (Mahajaru) has been read and endorsed. The signatures of the personnel
present during the spot inspection are as follows:

1. Dr Sushmitha Rao, Deputy Director, Office of Regional Director (Environment), Mangaluru
Smt Deeksha Rai, Asst Executive Engineer, Smart City Ltd, Mangaluru
Smt Archana Sudesh, Asst Executive Engineer, Smart City Ltd, Mangaluru
Sri Kishore, Staff, Office of Regional Director (Environment), Mangaluru
Sri Shreyas, Contractor, Smart City Ltd, Mangaluru

Sri John, Vehicle Driver, Office of Regional Director (Environment), Mangaluru

o g L e OB

Sri Joseph, Contractor
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TRANSLATED coby( ANNE¥XURE-4)

Ref no. CRZ/Violation/2023-24
Dated: 21/04/2023

T,

The General Manager
Mangalore Smart City Ltd
Lalbagh, Mangalore
Respected Sir,

Sub: Clarifications regarding pitching works carried out at Netravathi river bank at Mangaluru
Taluk Thota and Jepinamogaru village panchayat

Ref:

1. Receipt of National Environment Care Federation complaint dated 28.03.2023

2. Karnataka State Coastal Zone Monitoring Authority letter no. FEE 17CRZ 2022 dated 07.10. 2022

in reference to the above subject, the complaint has been received as per ref (1) regarding
damage to Mangroves, and construction of the road by filling of soil and rock stones at the
Netravathi river bank of Mangaluru Thota and Jeppinamogaru Village. Accordingly, spot
inspection has been conducted along with your officials.

During the spot inspection, it has been found that Waterfront Promenade Development project
work is in progress by Mangaluru Smart City Ltd . As mentioned in Ref (2), the aforesaid project
has been granted NOC/ conditional CRZ approval from the Karnataka State Coastal Zone
Monitoring Authority. However, at the mentioned site it is observed that the plants are cut, the
land has been levelled, and pitching work has been done with rock stones. This amounts to the
violation of conditions in the CRZ approval.

Hence, you are required to give appropriate clarifications within 10 days of receipt of this letter,
failing which it will be considered a violation of CRZ norms and will be reported to the
government for suitable actions.

Your sincerely
Regional Director (Environment)

Mangalore

b
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TRANSLATED coPy (A NNG XORE-S)

05.05.2023

To,
Regional Director( Environment)
Forest, Ecology and Environment

Mangalore

Sir,
Subject: Justification of pitching work carried out in Mangalore taluk Thotta and
Jeppinamogru village

Reference: Your office letter no CRZ/violation/2023-24 dated 21.04.2023

With reference to the above subject and reference, waterfront promenade development work
of Mangalore smart city is in progress. Before commencement of the work survey and aerial
drone survey of the work location has been done and all riverside areas and aspects have been
codified and the project has been designed and special care has been taken not to cause any
harm to any standing vegetation.

Further, Mangalore smarty city has done bush clearances and leveling work at few places in
addition to rejuvenating the old dilapidated retention wall to avoid any damages to river bank
and concern is taken to work as per the conditions stipulated in the NOC. Several times in
coordination and field inspection with your staff,suitable action is being taken. Using local
stones slope protection work is being undertaken and except storm water drain no where
concrete work is being taken.

In future as per your guidance even more environment friendly activities will be taken and
the same has been instructed to project proponents.

In this line on the endorsement of mangalore smart city, we bring to your notice that no work
is being taken in violation to NOC conditions

Thanking you,
Yours Faithfuly
General Mangaer(Technical)
Mangalore Smart city limited

Mangalore
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TRANSLATED cCofy (ANNExuae <)

Office of Regional Director(Environment), 3™ Floor, Managalore Urban Development Authority
Building ,Mangalore-6

Ref no. CRZ/violation/2023-24
Dated: 16/06/2023

To,

The General Manager

Mangalore Smart City Ltd

Lalbagh, Mangalore

Sub: Pitching works at Netravathi river banks of Mangaluru Thota and jeppinamogaru village

Ref: Govt letters: apag 17 CRZ 2022 Bangalore dated 22.05.2023

NECF letter dated 28.03.2023

KSCZMA letter FEE 17CRZ 2022 dated 07.10. 2022

DCZMA letter 21.04.2022

Your letter MSCL /tech/EE-1/AEE-2 /AE-8/CR-86/2023-24/109 dated 05.05.2023

LaShCE A T

In reference to the above subject, As mentioned in Ref {2) complaint has been received
regarding Mangaluru Thota and jeppinamogaru village netravathi regarding Mangrove
damage , road works are being done with rock stones and soil filling. We have done spot
inspection along with your officers and found waterfront promenade project is in being carried
out as per ref(3). This violates the conditions imposed by KSCZMA clearances given to you.

The river bank leveling and stone pitching are being done in Mangrove buffer zone. As a result,
the reply given by you as in ref(5) cannot be accepted since mangroves are damaged during
your works. Therefore you are required to given an undertaking regarding the funds allotted
for re-establishing, planting the mangroves and its protection.

Therefore keeping in mind all the items as above in ref(2), your works can be carried out
without violating the conditions imposed in ref(3.). You are required to modify your project



works as per rules, and also provide a report on
commitment letter

Your sincerely

Regional Director (Environment)

DCZMA , Mangalore

the modifications made in the project and
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TRASJSLATED cofY (AMNEucuo.E-D

06.11.2023

To,

General Manager
Smart City Ltd.
Lalbagh, Mangaluru.

Sir,

Subject: Complaint regarding land filling in Netravathi river near
Jeppinamogaru village, Mangaluru

Ref: National Environment Care Foundation complaint dated: 04.11.2023

In reference to the above subject, the complaint letter and photographs in the reference is
attached herewith. It is alleged that during the work execution of Waterfront promenade development
project land filling, debris have been dumped into the Netravathi riverside and the rainwater drains
have been blocked. You are required to give the clarification regarding the same.

Encl: reference letter
Yours faithfully
For Regional Director (Environment)

Forest, Ecology & Environment Dept.
Mangaluru.

@)
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TRANSLATED cofy ( ANNE¥URE -8)

17.11.2023

To,
Regional Director( Environment)
Forest, Ecology and Environment

Mangalore

Sir,

Subject: Complaint regarding Filling of mud into Nethravathi river in Mangalore taluk
Thotta andJeppinamogru village :
Reference: Your office letter no CRZ/violation/2023-24 dated 06.11.2023

With reference to the above subject, it is hereby informed that waterfront promenade
development work being under taken by Mangalore smart city in nethravathi river bank in
jeppinamogru village is under progress and no where as informed in your letter mud and
waste has been dumped in the river water

Thanking you,
Yours Faithfuly
General Mangaer(Technical)
Mangalore Smart city limited
Mangalore
Copy:

1. Managing director, Mangalore Smart city limited for information
2. Commissioner, Mangalore City Corporation for information.

5
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TRUE TYPED ENGLISH TRANSLATED COPY ( ANNEXVUR-€ -9 )

15.12.2023
10,
General Manager
Smart City Ltd
Lalbagh, Mangalore

Subject: CRZ violation by Mangalore Smart City Ltd. For Netravathi

Waterfront Promenade Proiect

Ref: 1-National Environment Care Federation complaint dated 14,12.2023
2- CRZ clearance from Karnataka State Coastal Zone Management

Authority (FEE-17/CRZ 2022 dated 07.10.2022)

In reference to the above subject, As per reference (1) National Environment
care is alleging that there are CRZ violations of conditional CRZ approval
granted by Karnataka State Coastal Zone Management Authority to Mangaluru
Smart city Limited for waterfront promenade project being carried out in
Jeppinamogaru Village Panchayath. Further, also the work is being executed
beyond the approved location where KSCZMA has not granted permission.

Hence, you are required to reply within 07 days. Else, it will be considered as
violation of CRZ norms and report will be submitted to the government for
appropriate action.

Enclosure
Ref(1)
Yours faithfully
Regional Director

(Forest, Ecology & Environment)

DT
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TRANSLATESD copy (ANNEYURE -10)

MANGALURU SMART CITY LIMITED

MSCL/tech/EE-1/AEE-3/AE-5/CR-86/2023-24/990 Dated:17.01.2024

To,
Regional Director (Environment)
Forest, Ecology & Environment department,
Mangaluru.

Sir,

Sub: CRZ violations in the execution of Waterfront promenade development project reg-
Ref: 1. Your office letter no. CRZ/Violation/2023-24 dated:06.11.2023

2. MSCL/tech/EE-1/AEE-3/AE-5/CR-86/2023-24/655 dated: 17.11.2023

3. Your office letter no. CRZ/Violation/2023-24 dated:06.11.2023

In reference to the subject above, waterfront promenade development work is being
undertaken by Mangaluru Smart City Limited along Netravathi riverbank in Jeppinamogaru village and
the said work is under progress. As informed in reference 3, NCEF (R) has complained about violation in
the NOC/ conditions given by KSCZMA.

Further, after examining the points mentioned in NCEF (R.) we are submitting a report as below.

1. The co-ordinate mentioned by NCEF (R.) corresponds to the permanent objects along the river
banks.

2. With regard to the said activity there is no violation of KSCZMA conditions and Mangaluru Smart
City Limited is undertaking the work as per the conditions mentioned in the NOC of KSCZMA.

3. On 25.11.2023 CRZ and Mangaluru Smart City Limited have jointly inspected the place and upon
inspection CRZ officers have observed that the ongoing work is far from the CRZ line and present
pitching work is further landwards from the existing pitching alignment which can also be seen
from the photographs attached.

With regard the above work, if joint inspection of CRZ and Mangaluru Smart City Limited is
required, Mangaluru Smart City Limited will provide full support and we also seek the full i
support of your department and hence submitting this report.
Thanking you.
Yours faithfully
General Manager (Tech.)
Mangaluru Smart City Limited

Mangaluru.

Copy:
1. Managing Director , Manglauru Smart City Limited for information.
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TRANSLATED cCofy (;}Nwexun.e-u)

30.12.2023

To,

General Manager
Smart City Ltd.
Lalbagh, Mangaluru,

Subject: CRZ violation by Mangalore Smart City Ltd. for Nethravathi
Waterfront promenade development project
Ref: National Environment Care Foundation complaint no.
WF/Comp/15/2023—24, dated: 27.12.2023

Encl: reference letter
Yours faithfully
Regional Director ( Environment)
Forest, Ecology & Environment Dept.

Mangaluru.

Copy to Hon’ble Chairman, DK District Coastal Zone Management Committee and Deputy Commissioner,
DK district, Mangaluru for kind information,
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TRANSLATED cefy (ANNEXURE -1d)

No. CRZ/ violation/2023-24 Date: 05.02.2024

To,

Managing Director
Smart City Ltd.
Lalbagh, Mangaluru.

Subject: CRZ violation by Mangalore Smart City Ltd. for Nethravathi
Waterfront promenade development project
Ref: Spot inspection of the officers of this dated: 01.02.2024

In reference to the above subject, it has been already mentioned several times to carry out the
Waterfront promenade development project in accordance with the CRZ clearance issued to the project.

However, as per the spot inspection of the officers of this office given in the reference, it has
been observed that at ‘Commonwealth tile’ factory area near the Netravathi railway bridge the said

Yours faithfully

Regional Director (Environment)
Forest, Ecology & Environment Dept.
Mangaluru.
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TRANSLATED cefy (ANNEXURE —13)

07.02.2024

To,
Regional Director( Environment)
Forest, Ecology and Environment

Mangalore

Sir,
Subject: CRZ violation of the Waterfront promenade Development project near
Nethravathi river in Mangalore taluk Thotta village
Reference: Your office letter no CRZ/violation/2023-24 dated 05.02.2024

In the reference above subject, it is informed that at Commonwealth tile factory near
Netravathi railway bridge work has been executed in CRZ IB area. After inspecting the site it
was found that the place was used to store the materials required for construction, but the
contractor mistakenly has constructed the retention wall and the same has been instructed to
be removed from the site.

Henceforth, the work will be executed as per the NOC conditions given by the Karnataka
State Coastal Zone Management Authority.

Thanking you,
Yours Faithfuly
Managing Director
Mangalore Smart city limited

Mangalore
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Subject: Modification of works of approved proposal of Waterfront Promenade development from
Nethravathi Bridge to Sea face from KSCZMA.

Ref: 1. KSCZmA clearance letter No FEE 17 CRZ 2022 dated: 07.10 .2022
2. Our application dated: 28.09.2021

With reference to above mentioned subject, Mangaluru Smart City Limited has proposed
Development of Waterfront Promenade development work from Nethravathi Bridge to Bolar Sea
face under Smart City Mission. The application for the CRZ clearance from DKCZMA & KSCZMA was
applied on 28" Sep 2021 vide reference (2). The same has been recommended by DKCZMA &
KSCZMA REFERENCE (1) for 2.1km Promenade development for the stretch mentioned,

Following are the activities approved in DKCZMA &‘K§_QEMA:

1. 6mtr w ide walking track for 2.1km

3mtr wide cycle track - - (/ )
Public toilet

Food Kiosks -

Landscaping‘%
Hardscaping

Temporary shelters for seating arrangement
Biodiversity park
Bird watching deck

. Buggy sheds

. Facility Management office

. Pavilion

O NDG AWM

e S G
W N R

- Ticket counters
-Outdoor play & Gym equipments

[
B
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Fh 0B24-2986321. Email smam:xtI.-mazwahm.n@qmll.com. Website wWiww.mangaturusmartcity net
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'Further, the original proposed BOQ submitted by MSCL consisted of restoration of swe
stone masonry along the river to raise up to HFL to protect the entire Promenade area from
floods. The Wooden Board walk and sunset point for an estimated length of 180m at two
locations where the availability port land is less than 4m, and at Bolar Sea Face retaining wall
with pile foundation for a length of 70m is proposed where the wooden board walk is not
possible due to site conditions. The electrical transformer yard, electrical light poles and other
required electrical work for public is considered in the proposal

The change of material proposed from concrete to cut laterite stone paving natural
granite, karkala stone slab is proposed for walking track and laterite stone for construction of
KIOSK and protection of Hardscaping and landscaping.

In view of above, MSCL request your office to kindly consider the above said revised
proposal of Waterfront Promenade Development work under Mangaluru Smart City Limited
for CRZ clearance.

Thanking you K _‘f .

ing"Director
Mangaluru Smart City Limited

/. Mangaluru
4



